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CENTRAL ADMIBISTRATIVE TRIBURAL
' ERNAKULANM BENCH

C.A. NO. 502 CF 2009

Tuesday, this the 28th day of July, 2008. -
CORAM:
' HON'BLE Dr.K.B.S.RAJAN, JUDICIAL MEMBER

HON'BLE Mr. K.GEORGE JOSEPH, ADMINISTRATIVE MEW’BER '

D. David Raja

Catering Assistant

Jawahar Navodaya Vidyalaya

Kannur '

Chendayal F.O., Kerala : . Appiicant

(By Advocate Ms.T.B.Mini )
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1. Union of India represented by Secretary tothe
‘Government of India

Department of School Educatmn and L;teracy
New Delha

P

The Deputy Commissioner
Navodaya Vidyalaya Samithi
Regional Office, Hyderabad

3. The Principal,

Javvahar Navodaya Vidyalaya :
Kannur, Chendayil P.O, Kerzla .. Respondents

(By Advaocate M/s M.K.Damodaran & Associates (R283) )

The application having been heard on 28.07.2008, the Tribunal on the
same day delivered the following:

ORDER
HON'BLE Dr.K.B.S.RAJAH, JUDICIAL MEMBER

The proxy counsel for applicant submits that the applicant seeks to

withdraw the OA. Accordingly, the applicant is permitted to withdraw the OA with

iberty to file fresh OA, if necessity arises.

" Dated, the 28th July, 2009.
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K.GEORGE JOSEPH Dr.K.B.G.RAJAN
ADMIRISTRATIVE MEMBER o JUDICIAL MEMBER
Vs




